ITEM NO.43 COURT NO.6 SECTION XI-A

SUPREME COURT OF INDTIA
RECORD OF PROCEEDINGS

Petition(s) for Special Leave to Appeal (C) Nos.828-829/2023
[Arising out of impugned final judgment and order dated 23-11-2022

in ARBA No0.74/2014 and ARBA No. 75/2014 passed by the High Court of
Kerala at Ernakulam]

M/S ASIATIC RUBRO COMPLEX Petitioner(s)
VERSUS

KERALA STATE ROAD TRANSPORT CORPORATION & ANR. Respondent(s)

IA No. 58928/2024 - PERMISSION TO FILE ADDITIONAL
DOCUMENTS/FACTS/ANNEXURES

IA No. 39765/2024 - PERMISSION TO FILE ADDITIONAL
DOCUMENTS/FACTS/ANNEXURES

IA No. 4211/2024 - PERMISSION TO FILE ADDITIONAL

DOCUMENTS/FACTS/ANNEXURES

Date : 04-08-2025 This matter was called on for hearing today.

CORAM : HON'BLE MR. JUSTICE PAMIDIGHANTAM SRI NARASIMHA
HON'BLE MR. JUSTICE ATUL S. CHANDURKAR

For Petitioner(s) : Petitioner-in-person

Mr. Preetesh Kapur, Sr. Adv.
Ms. Jesal Wahi, AOR
Ms. Monica Batra, Adv.

For Respondent(s) :Ms. Aishwarya Bhati, Sr. Adv.
Mr. Deepak Prakash, AOR
Mr. Sriram P., Adv.
Ms. Jyoti Pandey, Adv.
Ms. Divyangna Malik, Adv.
Mr. Rahul Suresh, Adv.
Ms. Shivangi Rajawat, Adv.
Ms. Manshi Sinha, Adv.

Wﬁﬁ@wmd Ms. Ridhika Singh, Adv.
§%§§g@ Mr. Rahul Rajeev, Adv.
Resoon Ms. Nandana K. Vijayan, Adv.

Mr. Abhay Praveen, Adv.



Mr. Sankalp Tewari, Adv.
Mr. Azim Basheer, Adv.

Mr. C.K. Sasi, AOR
Ms. Meena K Poulose, Adv.

Mr. Saurabh Kirpal, Senior Advocate, (A.C.)
Ms. Anushka Shah, Adv.

Mr. Akshit Mago, Adv.

Mr. Sahil Tagotra, AOR

UPON hearing the counsel the Court made the following
ORDER

Post along with Civil Appeal No.3705/2024.

(VIJAY KUMAR) (NIDHI WASON)
ASTT. REGISTRAR-cum-PS COURT MASTER (NSH)
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